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quarterly progress reports and periodic review meetings with 
the State Governments. The scheme-wise allocation/releases 
are done by the Central Mlnistrles/Departments. The Planning 
Commission does not have any direct role in their Implemen-
tation or monitoring. It, however, reviews the Implementation of 
Plan schemes during the Annual Plan discussions with the 
State Governments/Unlon Territories. 

Foreign Inve.tment 

673. sHRI DINsHAW PATEL: Will the PRIME MINISTER 
be pleased to state: 

(a) the details of foreign investment attracted by the 
Governmentduring each ofthelastthree years for development 
of food processing industries; 

(b) whether the foreign Investment in this sector was far 
below the anticipated level; and 

(c) ~ so, the steps taken by the Government to encou-
rage foreign Investment for promotion of food processing 
industries in the country during the last three years? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (sHRI sOMPAL): (a) Year wise details of 
foreign investment approved by the Government during the last 
3 years in the food processing sector Is as under: 

Year Foreign Investment 
(Rs. in crores) 

t 995-96 1019 

1996-97 4882 

1997 -98 1002 

(b) No, Sir. Higher foreign Investment In 1996-97 Is on 
account of massive expansion undertaken by the soft drink 
foreign companies. 

(c) Does not arise. The food processing Industries 
except for alcoholic beverages has been deUcenced since 
liberalisatlon in July 199'. 

I •• ue of Pa.e!HIrt 

674. sHRI FRANCISCO SARDINHA: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Government are aware that Regional 
Passport Offices situated In four metropolitan cities are issuing 
large numberof passports without conducting police verification; 

(b) If so, the reasons therefor and the number of such 
cases come to notice of the Government; and 

(c) the action taken by the Govemment in these cases? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI sOMPAL): (a) Yes, Sir. 

(b) and (c) Government decided In December, 1992, that 
passports be Issued by all Passport Offices, except in some 
sensitive States, on police report overdue basis If the reports are 

not received from the concerned Police authorities in the 
Passport Offices concerned within four weeki of their being 
sought, and provided all other documentation Is compl.t. and 
In ord.r. sinc. s.parate recorda of .uch c .... are not maln-
taln.d In the Passport Offices, precis. flgur •• 'n this regard are 
not available, 

Pending Schame. 

675. SHRI KRlsHAN LAL SHARMA: Will the PRIME 
MINISTER be pleased to state: 

(a) whether a number of .ch.mes of food proce •• 'ng 
industries are pending with the Government for clearanc.; 

(b) if so, the details thereof, State-wls.; and 

(c) since when then schemes are pending and the 
steps taken to expedite cleerance of these scheme.? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI SOMPAl): (a) to Ie) The details of 
proposals for financial assistance uncler the Plan Scheme. 
which are pending consideration by the Ministry are attached as 
statement. These proposals are pending for varying periods of 
time, However, action has been Initiated to expedite early 
clearance of these proposals. 

Statement 
----- _._"._--- .... __ . ----------.. --- .. 

1. Assam 

2. Bihar 

3. Kerala 

4. Orissa 3 

5. Tamil Nadu 3 

6. Uttar Pradesh 3 

7. West Bengal 3 

8. Maharashtra 2 

9. Andhra Pradesh 2 

10. Delhi 4 ,,. Haryana 

Total 24 

Specl., Statu. to State. 

676. SHRI RANJIB BlsWAL: Will the PRIME MINISTER 
be pleased to state: 

(a) 
status; 

the number of States which have been given special 

(b) theraasons for giving special status to those States; 

(c) whether any other State hal demanded for special 
status; and 

(d) If so, the details thereof? 
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